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ORDER
The following transfers & pastings are hereby made In of(iclal cxigency: -
5.No. re— From To
N - Sl - n.
‘ PA in the court of Ms. shn '3 lh?v:do‘:lvﬂ ofAs‘.’i.J
f ES::\ g‘;gjam .S smita Garg AS)-3, North N‘or‘t’h-casl " oistoct,
| . &s]::“ Rohinl - Courts, | \orkardooma  Courls,
e SR i - et
¢ A In the court of  Sh, h
l 2 Sh. Ashok Kumar, Vinod Yadav, AS)-0), PA In the coyrt of S‘d.
. EC: 3409 Morth-Eagt Oistrict. | L2 Kumar, AOD)
| Karkardooma Couns' South-Cast District,
* ~_— Delh, * | Saket Courts, New Delhu,
Sh. Vinay Parsad PA In the court of Sh. PAIn the court of _ Sh.
3 Bharthwal Latit Kumar, ADJ-4, South- Amitabh Rawot, AS)-03
l EC: 3054 Edst Distnct, Saket Courts, | Shahadars District,
S— New Delh ' | Karkardooma Courts,
e — ; Delhl.
, 0 the court of Ms. N
S/loSh. s ' 02, Sha Smita Garg, ASJ)-03,
| uraj Bhan hdara  District, " Rohinl
| Karkardooma Courts North  District, o
i ' Delhl, ‘| Courts, Delhl,
' PA In the coun of Sh.|PA in the court of Sh.
s Ms. Shobitha Maghavan, | Purshotam  Pathak, CMM, | Pawan Singh Rajawat,
| EC: 43910734 * | North-East District, | CMM, New Delhi District.
i Karkardooma Courts, | Patlala t{ouse Courts,
Delh, New Delhl.
PA In the caurt of Sh,
e ::w;'r: ";ng‘:“"h"j'm’:':- Purshotam Pathak, CMM,
. Kama £ .
’ & SC: FIRGG umar CMM, New Delhi Dlstrlct: :onh East District,
{ Patlala House Courts, New | Karkardooma Courts,
: Delh, Delhl.
PA in the vacant Court, PC, | PA In the court of Sh.
- Ms. Richa Joshi ACT, CBI -17, Rouse|Ajay Goel, AD)-4, South-
EC: 3489 Avenue Court Complex, | West District, Dwarka
New Delhl, Courts, New Delhl.
PA In the court of Sh. Aja
Ms. Meenu Chopra|c /' up sguu,-wg PA In the Office Pool,
8 EC:3117 District, Dwarka Courts, Rouse  Avenue Court
New Delhi. Complex, New Dethi,
P.A In the Court of Sh
Ms. Chalnlika Kohll P.A In the Office Pool, West | Rajesh  Kumar ~ Singh
9. 4 District, Tis Hazarl Courts, | AS)- 05, Southepoc:
EC: 16207076 Delh! " uth-East
: Olstrit, "Saket Courts
New Delhi,
P.A In  Kational Legal
0. |Hs- Suman Negl, Services Authority, New PCe‘:\ In the Ommce Pool,
10. 1 ec: 3025 Deibi.  (In  Diverted | <872 District, Tig
Capadity) Hazari Counts, Deth,
PA In the Count of Sh. ”S;“r;n'" "';lﬁwn of Sh.
Koval Venugopal. Judge v Joln,  Oistrict
i | o S T Family Courts, South-East [JY998,  (Commerdial
District, Saket Courts, New | C041)-03, Wew Dehl
Delhl, District, Pallala Mousa
Courts, Mew Delhl.
PA In the Court of Sh,
Sanjlv Jaln, District Judge, | P.A |
Preet) ] 1 n the OfMcw Pool
12. 237305818 (Commerdial Court)-0), | Central Olstrct, Tis
ey "H;"mo"" Oistrict, Patials | Hazar Courts, Dethy

79935234
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| PA i the Count grcﬁnouﬂlv, P A n thoe Court of Sh.

|

|

[ o Anju Vorma | Plesded aver by g Peono
!

Kovar Menugopal. Judge,
13 EC:3a14 | ?-nql: Haq, Prntipal Judge, rf:":"!,’, Caarl‘: S'JU?"'
H Jimy Col "
) . Koardooma, Dem(in L0 Ontet,  Saket
I | diverted capacity) Courts, fiow Dol (in

diverted capacity)

1 ¥R Tour pravicusy

Sh A presided over b\f {\s. H.ﬂunu
14, |S/0 sn mi Kumar | Singh Nag, Principal Judge, P A In the Olfice Poal,
? « Loxmi Narawn | Family  Court, Snahdara, . Central  Oistact,  Tis
' Karkardooma, Dellv.  (in Hazan Courts, Delhi.
i divarted capacity)
I T - -I- . S ST e ——————— T eE—— e e —
. Ms. Suman l BA 10 the Court of §h. 8, R, P& n the Office Pool,
‘ D/o Sh | Kadiw, Pucclpsl lvdge Central  District Tis
v - | - Ginsh Kumar | (HQs), Famlly  Courts, | g Satints
| Soulh-V/est, Dwarky, New Delnl. (v.0.1 :
: Delt, (In diverted l Ui 0'7 262'0')
L capacity) | S

- — - am

Note 1: Transfer order In respect of Ms. Shashi Sethi, Sr. P.A at S\, no, 10, In order no.
17966-18136/Admn-1/PAT/ 2020 dated 20.03.2020, be treated as cancelled.

Note 2: The officlals, whase names are mentioned at si. no 1 to 14 are directed to comply
with the order with immediate etfect.

Note 3: Ms. Suman, PA, (5. No. 15) |s directed to comply with the order with eflect from
01.07.2020, ¢

Note 4: Non-compliance aof the transfer/posting orders Iimmediately/proceeding an  leave
shall be considered deliberata insubordination and the otficiols shall be placed
under suspension and disciplinary action shall be taken apalnst the officiols as per

rules. » 4#
(GIRISH THP. L'I'.A)‘Fl'é'}a
DISTRICT & SESSIONS JUDGE (HQs)

- ,5’5 q 4’ DELHI}_,
o oL 015 O5,Adm2:llP & 1/2020 Dated, Delhl the &_}_‘/ 6120

for information and necessary actlon to: -
ey f?.m T:\::d:g. Distnct & Sessions Judge, West / NDD/ South-Enst / East / North-East /
Shahdara / North'/ South-West / RACC, Delhl, New Delhl.
" 2. The Principal Judge (HQs), Family Courts, Dwarka, New Delhi,
3: The Member Secretary, Nationa! Legal Services Authority, 12/11, Jam Nagar
House, Shahjahan Road, New Delhi, ‘

.4. The Ld. Officer [n-charges, Accounts Branch, Central / \West 7 NDD/ South-East /
East / North-East / Shahdara / North / South-West / RACC, Delhl, New Delhi.The
persanal Office of Ld. District & Sesslons Judge (HQs), Delhl.

" s “The Officer/Olficibls concerned, - ¥
"~ 6. The A0()), Admn. Branch, Central / West/ NDD/ South-East / East / North-East /
. hahdara / North /- South-West /- RACC,;Delhl, New Delhl. with the request to, . -
W S submit the compliance report of Lthe oforesald order within a weck, '

7. The dealing Officlals (Personal File /'Leave) In Administration Branch-I, Central

*" . pistnat, Tis Hazar Courts, Deihl, . wad A

8,. The dealing Offaal, ACR, Cell, Central, Tis Hazari Couns, Dgnn.

* gl Jha dealing officlel, Layeis, Computar, Branch; Central, THC, Dethl,
0. Web-site Committee, Tis Hozarl Courts, Delhl. .
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